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Dam rehabilitation progarmme

118. SHRI'Y. 5. CHOWDARY: Will the Minister of JAL SHAKTI be pleased to

state:

{a) whether it is a fact that screening committee of department of Economic
Affairs has approved the proposal of Dam rehabilitation and improvement programme
Phase 1T and Phase 111 for rehabilitation of dams with the loan assistance from the world

bank in the various States including in the State of Andhra Pradesh;
{by if so, the details thereof;

{c) whether Government has held any review/consultation meetings with the
partner State of Andhra Pradesh to assess the readiness as well as make them aware

about the procedural mechanism to start the scheme;
{dy 1l so, the details thereof; and
{ey if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF JAL SHAKTI (SHRI RATTAN
LAL KATARIA): {(a) and (b) The Screening Committee of Department of Economic
Affairs, Ministry of Finance, Government of India approved the proposal of Dam
Rehabilitation and Improvement Programme (DRIP) Phase II and Phase 111 on
15th November 2018 for rehabilitation of dams with loan assistance from World Bank
in the various States including the state of Andhra Pradesh subject to readiness of the

States/ Implementing agencies.

{c) to (e) Review and consultation meetings have been held with all the interested
States/ Implementing agencies including the State of Andhra Pradesh on 18th March
2019, 12th September 2019 and 25th February 2020 in New Delhi to apprise them about
procedural mechanism and various Readiness Criteria stipulated by the World Bank and

Department of Economic Affairs, Ministry of Finance, Government of India.
Over utilization of groundwater

119, SHRI PRASANNA ACHARYA: Will the Minister of JAL SHAKTI be pleased

to state:

{a) the percentage of groundwater being utilized for agriculture and industrial

purpose;
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{b) whether it 1s a fact that groundwater is being over utilized and if so, whether

Government has made any study about its impact; and

{c) whether Government has any proposal to restrict the use of groundwater for

agriculture and other non-agriculture purpose if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF JTAL SHAKTT (SHRI RATTAN
LAL KATARIA): (a) The Dynamic Ground Water Resources of the country are being
periodically assessed jointly by Central Ground Water Board (CGWEB) and State
Governments. As per the 2017 assessment, the Annual Ground Water Extraction for all
uses 1s 249 BCM, out of which, 89% utilized for irrigation purposes and about 11% for

industrial and domestic use.

(b)y As per 2017 assessment out of the total 6881 assessment units (Block/
Taluks/ Mandals/ watersheds/ Firkas) in the country, 1186 units in 17 States/UTs have
been categorized as 'Over-exploited' where the Annual Ground Water Extraction 1s more
than Annual Extractable Ground Water Resource. List of the over-exploited assessment

units in the country is given in the Statement (See below).

Extraction of ground water in excess of its annual replenishment over time may
result in de-saturation of aquifers, consequent decline in water levels and associated
environmental impacts. The National Aquifer Mapping (NAQUIM) program being taken
up by CGWRB inter-alia includes the study of the extent of ground water utilization in

various aquifers and consequences/ impacts thereof.

Further, the Ministry has constituted a committee under CGWB for assessment
of dynamic groundwater resources in the country for the year 2020 in collaboration with

States/UTs.

{c) There 1s no proposal to restrict the use of ground water in agriculture sector.
Further, Central Ground Water Authority/State Ground Water Authorities are regulating
the groundwater use by industries/mining projects/infrastructure projects as per extant

guidelines/provisions.
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Sl No.  State/Union Territory Over-Exploited Assessment units
Nos. %
1 2 3 4
State
L. Andhra Pradesh 45 7
2 Arunachal Pradesh 0 0
3. Assam 0 0
4 Bihar 12 2
3. Chhattisgarh 0 0
6. Delhi 2 63
7 (GGoa 0 0
8. Gujarat 25 10
9. Harvana 78 6l
10.  Himachal Pradesh 4 30
11.  Jammu and Kashmir 0 0
12.  Jharkhand 3 1
13.  Kamataka 45 26
14.  Kerala 1 1
15,  Madhya Pradesh 2 7
16, Maharashtra 11 3
17, Manipur 0 0
18.  Meghalaya 0 0
19, Mizoram 0 0
20, Nagaland 0 0
21, Odisha 0 0
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1 2 3 4
22, Punjab 109 ]
23.  Rajasthan 185 63
24, Sikkim 0 0
25, Tamil Nadu 462 40
26.  Telangana 70 12
27, Tripura 0 0
28.  Uttar Pradesh al 11
29, Uttarakhand 0 0
30,  West Bengal 0 0

ToraL State 1185 17

Union Territory

L. Andaman and Nicobar Islands 0 0
2. Chandigarh 0 0
3 Dadra and Nagar Haveli 0 0
4 Daman and Diu 0 0
3. Lakshadweep 0 0
6. Puducherry 1 25

Torar UTs 1 2

Granp Torar 1136 17

Depletion of groundwater level
120, DR. SANTANU SEN: Will the Minister of JAL SHAKTTI be pleased to state:

{a) the steps taken by Government to ensure the availability of safe drinking

water in the country particularly in West Bengal during the last three vears;

(by whether Government is aware of the constant depletion of groundwater

level,



